
LOK SABHA DEBATES 
==============._.-

LOK SABHA 
Thursd4I1, the 24th May. 1962/Jyaistlw. 

3, 1884 (SAKA) 

The Lok Sabha met at Eleven of the 
Clock. 

[Ma. SPEAIu:R in the Chair] 

ORAL ANSWERS TO QUESTIONS 
Trade with Pakistan 

-993. Shri SJaree Narayan Das: Will 
the Minister of Commerce and Indu-
try be pleased to state: 

(a) whether any and, if so. what 
steps have been taken by Pakistan 
and India to facilitate increased trade 
after the India-Pakistan Conference 
be1d during March, 1961 to review the 
working of the Trade Agreement; and 

(b) h~w did our exports to and im-
ports from Pakistan stand ot the end 
Of the financial year 1961-62? 

The MJnlster of International Tr ... 
ID the MiDlstry Of Commerce and In-
aastry (Shrl Manubhal Shah): (a) 
and (b). A statement is laid on the 
'l'able of the House. 

STATEMENT 

The following steps were taken to 
Iacilitate increased trade under the 
lndo-Pakistan Trade Agreement after 
lne review conference held in March. 
1961: 

(a) The swing limit provided 
under para 4 of Protocol I to 
the Agreement according to 
which the difference between 
the exports and imports by 
either country could not ex-
ceed the limit of Rs. 50 lakhs 
was kept in abeyance with • 

• 80 (Ai) L.S.-1. 

view to prevent stoppage of 
movement of commodities be-
tween the two countries. 

(b) The unutilised ceilings under 
Protocol I were carried over 
from the first year to the se-
cond year of the Agreement 
to enable both the countries 
to get a larger quantity of 
commodities than was provid-
ed for the second year of tile 
Agreement. 

lcl New commodities were added 
for import as well as expr." 
in Protocol I. 

(d) It was decidecl by us that 
licences may be issued on all 
annual basis instead Of tbe 
usual six-monthly basis there-
by providing a longer validlt7 
to the licences and a greaLer 
facility for the importer& 

(e) The two countries decided to 
Issue licences in excess of the 
ceilings in respect of the 
commodities mentioned 1D 
Protocol I in order to reacb 
the ceilings fixed therein. 

(f) The Agreement which was 
originally valid for two years 
has been extended for an-
other year in terms of Art:cle 
IX Of the Agreement which 
provided for such an exten-
sion in case neither part,. 
gave notice of termination 
three months before thi! ex-
piry of the Agreement. No 
such notice was given b7 
either Party. 

(g) Pakistan agreed in December 
last to give an additional 
quantity of raw cotton, valu-
ed at RB. 150 lakhs, aplnn 
iupply of coal of the aame 
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value by India. under the 
rupee payoment arrangement. 
thereby enhancing to Rs. 56U 
lakhs th" value of ccmmodl-
ties to be exchanged under 
Protocol I. 

(h) Steps were taken On both 
si:l"s to improve the move-
ment of ceill from· IJ,'Idia to 
Pakistan. 

2. The figures for the movement of 
commodities on either side for the 
whole of the financial year 1961-62 
ar" not yet available. However, the 
figures from April 1961 to January 
1952 and April 1960 to January, 1961 
are given below for comparison:-

Value in Rs. bkhs 
Year Exports Imports Bala""e 

J960-6J 
(April-Jan.) 
J951-62 
(.\pIil-Jan.) 

808 

837 

1206 

972 

a/trade 

(-) 398 

(-) 13S 

SIni Shree Narayan Das: From 
paragraph l(c) of the statement it 
appears that some new commodities 
were added for import as well as 
export in Protocol I. What are the 
important commodities that have 
been added? 

Shri Manubhai Shah: They are 
railway material sectiom of steel, 
live tortoise, gypsum and gnar seeds 
etc. 

SIni Shree Narayan Das: From 
the statement it appears that India 
has an adverse balance of trade dur-
ing April-January 1960-61 and 1961-
62. I would like to know whether 
efforts are being made to see that 
there may not be this adverse 
balance of trade-

Shri Manubbai Shah: Efforts are 
being made to increa.~e .trade as a 
who!e and also not to have any 
adverse balance of trade. 

SIni S. N. Chaturve::'l: What is the 
I'!ason for the adverse balance of 

trade? Are we not in a position to 
supply the commodities needed by 
Pakistan or dop..~ Pakistan no.t re-
quire them? 

Shri Manubhai Shah: This is all a 
free trade market. Therefore merely 
specifying the commodities does not 
carry the corresponding obligation to 
buy the entire quantity. But it is 
our intention to pursue ,the matter 
further so that they can buy more 
and our balance of payments DOsi-
tion improves. 

Shd Ramanathan Chettiar: May I 
know whether the talks that are 
going on between Indian and Pakis-
tani officials now in Delhi will cover 
not only cotton ·but jute also? 

SIni Manubbai Shah: As a mat.ter 
of fact, it is rather difficult for us to 
buy too much of jute from them. 
They are keen to ~ell it but it is 
rather restrkted be:ause we have 
no.t the foreign exchange for it. 

Shri Indrajit Gupta: From thp. 
statement it seems that last time it 
was agreed that the quantity of Taw 
cotton to be supplied by Pakistan 
would be of the same value as tlie 
supply of coal from India t.o Paki..-
tan. I want to know whether in view 
of the present shortage of coal and a 
coal crisis i'n India this will affect 
the corre3ponding supply of cotton 
from Pakistan under the new agree-
ment. 

Shri Manubhal Shah: Shortage of 
cotton is as acu te as shorta!!e of coal. 
But I would not like .to disclose any 
matter which is still under consider-
a !ion and negotiations are of a deli-
cate nature. 

Shrt Sham Lal Saraf: Timber is 
one of the commed'ties that have 
,been listed for export to Pakistan. 
Due to rivers getting swelled during 
the rainy season a lot of timber 
flows down to Pakistan through 
Kashmir rivers whiCh till now they 
have never accounted fer. Is it pos-
sible that that also could be account-
ed for against the timber that Is tit 
be exported? 
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Shri MaDDbhaJ 5Mb: Timber is A 
part of the agreement. There are 
physical difficulties. Trade negotia-
tions do not include them. 

Shri Tyagi: Which was th" peal< 
year of our exports to Paki,tan and 
how do the fiJ(Ures of that year com-
pare with the latest fil(Ures? What is 
the reason for this fall? 

Shri M3.Dubbai Shah: The peak 
year /iw¥es after partition were very 
high because trade relations in thosp 
days were more or less of a com-
posite country. Total trade was as 
high as Rs. 140 crores to Rs. 150 
crores. Over recent years it has fallen 
to about Rs. 20 crore, or Rs. 25 crores, 
at the most to Rs. 30 crores. It is 
now our intention to see that these 
figures expand a great deal both for 
impor.ts and exports and for that 
purpose negotiations have begun 
well 

Shri C. K. Bbattaeharyya: Is it 
known to the Government that East 
Bengal Government has stopped the 
import of ice from Calcutta resulting 
in the fact that import of fish from 
tast Bengal to West Bengal has 
become impossible leading to a crisIs 
in the Calcutta market~ 

Shrl ManDbhaJ Shah: That has not 
come to our notice but we will look 
into it. 

EQOrt of Tea 

0!-r Shri B ~m Barna: 
I SlJ.ri Ramesbwar TanUa: 

*!IM. ~ Sh.-l Bbagwat Jha ADd: 
I Shrt Bhhwan'lth RDy: 
L Shr.i Da.lU Sln&'h: 

Will the Minister of Comm_ 
and Industry be pleased to state: 

(a) whether the expor.t of tea de-
clined last Vl'ar; and 

(b) the st~ps being taken t .. in-
crease the sam .. ? 

i'he Minister of International TradIt 
in the Ministry of COJIUIleree and In-
dnstry (Shri Mannbhai Shah): (al 
No, Sir 

(b) More recent measures takeP 
are:-

(i) With effect from 24-4-1962. 
the export duty on tea has been 
reduced from 44 nP. per kg. 
to 25 nP. per kg. and a draw-
baCk of excise duty at a fiat rate 
of 15 nP. per kg. in respect 01 
all teas exported is allowed. 

(ii) Tea promotion campaigns 
are being in:ensified in some of 
,the foreign couitries who arf! 
important consumers of Indio 
tea. 

Shri Bern Barna: May I know whe-
ther Government propOse to confine 
the expor.1; of tea to the traditional 
continental markets or explore other 
markets, tor instance, in the Latin 
American countries, Morocco, West 
Asia, etc.? 

Shrt ManubhaJ Shah: As a general 
policy of intensive salesmanship. we 
shall always try to ta:> new markets 
an:i non-traditional markets, in pre-
ference to traditional ones. Howso-
ever, in order to .see that the baSJe 
foreign exchange does not go down. 
tra:iitional markets have also to be 
developed further. 

Shri Bern Bana: May I know 
whether the Tea Board was conduct-
ing a campaign abroad by opening 
show-rooms, having film Rhows and 
giving lectures, and whether this hu 
produced any effect on ,the p.xport of 
tea? 

Shri Manubhai Shah: From the re-
port which the Chairman of the Tea 
Board has ~ubmitted to Uil. and the 
observatiOns of the Tea DelegatiOD 
which went to the United States, the 
continent and other parts of the 
world, it is clear that our tea cam-
pa;~ for creatinl! a marltet for 
India:n tea has Juld substantial effect. 




